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MEMBER (J)
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ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE

NATIONAL COMPAI.IY LAW TRIBUNAL ON 3O.11,.2017

NAME oFTHE PARIIES: M/s. Intelligent Conveyors & Stackers Pvt Ltd'

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956

and 230 to 292 ol lhe Companies Act 2013'
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CSP No.1o5s/230-23ZNCLT,tvlB,MAH/20u
CSP No.1066/230-23rNCLT/MB/MAH/2017

The Companv Scheme Petitions admitted. List this matter on27122017'
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